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(c) tbe estimated popu\ation s\ay ing in 
(a) and (b) above; 

(d) the steps  G overnmen t have taken t? 
rehabi litate such popu\at ion nearabout the ir  
present locatio n  or place or work ; 

(e) whelh ·r G overnmen t hav� dr:.1wn u r  
any plans for housi ng  t h t.:  Jhugg1 Jbon pari!-. ;  
a nd 

(f) what plans have drawn t pn v i lk 
water , l ight and saniw ry facil i 1 ics t J huggi / 
Jhonpari  d wellers t i l l  t hey arc fi n ally reha
bilitated ? 

THE DEPUTY MIN I STER I N  T H E  
DEPART M ENT O S PORT , l N  THE 
M INI STRY OF WORKS AND HOUSING 
AND lN THE DEPA RT MENT OF PAR� 
LIAMENTA RY AFFA I RS (SHRJ MALLl K
ARJUN) : (a)  to (c) The D O A  has repor
ted that no survey of  the Type ha been 
carried out. 

(d )  to (f) A bout :! l akh fam i l ies of 
Jhuggh/Jho npari dwel lers have rdready been 
resettled under the Jhuggi  J hompry Schemes. 
Another scheme ha bcensanct io ncd by the 
G overn ment f r pro" i � ion of reset t lemen t 
f�c i l i t ie to 25000 fami l ie of Jhuggi Jhom
pari dw l lcrs \eft in re· i d uary areas of Delhi  
in  March , 1977  un der th�  J huggi Jhorn pari 
Removal schem . As regards the squatter 
famil ies for the per i o  I after March , 1 977  i t  
has been d ci ded to r ._::;et t \c them under the 
i tes and Serv ices' progru mme H U D CO. 

urvey Of Potential Of R iver Parvati  

462. DR . VA ANT K U M A R  PAND IT: 
Wi l l  the M i n i st r of l R R l  AT ION be 
pleased I o  tat e : 

(a) whether G overn ment have ever as e -
sed , surveyed or planned the potential  of 
river Par ati, flowing througb several d is
tricts of Madhya Prade. h l i ke V id i  ha , G una, 
Rajgarh , S ishore, etc . �  

(b) if o, when and wit h what result · ' 
and 

(c) whether any maj or or med ium irriga
tion scheme i po s i b le on th is  r iver to 
develop t he above back ward d i  trict 
of M.P. ? 

Irrigation bein a State subject, 
i t  is for the G overnment of Mad hya 
Pradesh to take appropriate action for 
assessment and harae sing the water 
resources of Parvati River. However accor
ding to rough estimate ava ilable with .the 
Centre the annual wa ter avai·ln bil ity of Par
vat i R iver, which i s  a tr ibubry of Chambal 
r i i,. er, at 75 % dependa bi l i t y  i . about 3 . 5  
mill ion �cre fect . A a t  present about  0 .4 
mil l ion acre feet is dng ut i l i sed by M adhya 
Pra desh for i rr iga t i  m and other uses. The 
Governmt: at o f  Madhya Pradt! h has not 
. ubmi t t  d to Cen tre any major or med ium 
S heme on r i ver Parvati .  

Assistance From Britain To Finance 
l lousin'g Scheme In India 

463 . S H RI B HEEK HAB HAl : Wi l l  the 
Min ister of WOR K ' A N D  HO U S IN G  be 
p lesed to state 

(a) whether i t  I a fact that there 
war.; an exchange o' let ters between 
British and l ndi  n Governments on 1 9  
March 1 984 for prov id ing  a sum of Rs. 37 
crores to fi nance housi ng schemes in  lnd ia 
for shelter of I ,90,000 poor fami l ies through 
H U DC'O 

( b) i f  so, the total number of fami l ie 
proposed to be c.>vcred i n  Bauswa rn; and 

( c) the guidel ine .issued by Bri t i sh and 
lnd ian  Government in th i s  regard ? 

TH E DEPUTY MI N I STER J N  THE DE
PARTMENT OF SPORTS, I N  THE MJN I 
ST RY O F  WORKS AN D HOUSING AN D 
I N  THE D PARTMENT OF PAR LIA
MEN TA R Y  A FFA IRS (S H RI M ALLJ K A
A R UJAN) : (a) a nd (b) Let ters exchanged 
between G overnments of Ind ia  and U K  
prov ide for a l locat i on o f  a sum not exceeding 
£ 24.0 1 2  mil J ion for financ ing HU DCO Project 
J l ,  This  projecl covers 1 26 schemes pread 
over 1 5  States and wi l l  help in constr uct ion 
of 33 265 hou e in urban areas and 1 22 858 
houses in rural areas and developmen't of 
308� s i tes a nd service plot s/squatter upgra
dat 1on programme al l  over the country for 
EWS families. N o  scheme has been sanct ion
en under the projtct for Ba nswara . 

THE MINISTER OF THE MI N I STR Y 
(:)F IRRIG AT lON ( S HRl  RAM l WAS 
M IRJ1HA) : ST ATE OF (a) to (c) 

(c� Experrdi ture i 11curred by HU OCO . n 
�nancmg the schemes i ncluded in  the P ro I 
Ject would be po. ed by H UDCO to the 
G ovt. of UK through the dovt. of India 
for �e-im bursement and the re- im bursemens 
recewed would be passed on t o  H U DCO as 
loan under the standard Government termr 
of lending. This project would cover sallc-· 
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mes and demonstration projects for EWS famiHe�, the u nit  cost being a maximum of Rs. 1 2000 per house with an appropriate 
J O WCI lim i t  for s i tes and . Services schemes. 
l t  would also cover schemes wh ich include an agreed basic provis ion of water and sanita tion . 

Annual Inspection Of DDA'S Divisions 
8464. SHRI BHEEKHABHAI : Wilt the Min ister of WORKS AND HOUSING be pleased to state : 
(a) whether there are 86 Divisions in Delh i De\1eJopment Authority and  4 i nspection part ies are conducting the in ternal  i npsection; 
l b) wh\;ther a n  i nspection party on  an average takes 21 work ing days for annual i nspection of one D ivis ion ; 
(c) whether it is a lso a fact that  with the present st rength of 4 inspectton part ies only 4 Dh, i · i ons can be inspected dur ing a year; and 

(d) i f s , tep3 t aken to en urc that a l l  the 86  D ivision are in  pccted  in  a year ? 
THE DEP U TY M I N JST R I N  1 H E  DEPARTMENT OF SPORTS,  J N  TH MIN ISTRY OF WORK AND HOUS I N ( 1 AN D I N  TH  DEPA RTM NT OF I A RLIA MENTARY AFrA I RS (S H R I  MALL I K ARJ UN) : (a) The D OA h vc i n formed that there are 85 Works Divis ions in posi t ion in DOA as on date anu th r�e i nspect ion parties arc conducting the i n ternal i nspect ion of vari ous d ivisions/ uni t s .  
( b) An inspect ion pa 1 lY in D UA 1s allowed 14 working days on an avcrag<', for tht: i n:,p�tion of one div is ion cov r i ng th1,; accounts of one year. 
(c) Accord ing to ODA , the three i nspect ion part ies can complete the aud i t  of 57 divisions i n  a year. 
(u) The internal Inspect ion Cel l of O OA is being strengtl)ened to achieve the objcc-, ' t ive. 

Provis(ons pr prinkin_g Water Fac}J i l ies 
1 

' · In Orh 
) 

8466. SHRI BRAJAMOHAN MOHANTY : W ill the M inister of WORKS AND HOUSING, be pleased to s \e ; 

(a) whether dr inking water programme in Orissa is progre sing in tune with the Sixth Plan target : and · 
(b) whether, to meet the s i tuat ion aris ing out of  escala t ion of costs , the  plan for drinking water has be n reviewed and if so, whether addi t ional financial assistance has been given to the Sta te ? 
THE DEPUTY MIN ISTER IN THE MIN I TRY OF WORKS AND HO USING 1 SHRl  MOHAM MED U SMAN ARIF) : (a) Out of 23 ,6 1 6  v i l lages indent ificd as prob lem vrnage i n  Or LSi.a as on l -4- 1 980, 

] 5, 292 'v i l lage have been COHrcd w ith at least one source of a fo dr inking water t ill the end of f'ebruary, 1 9  4 .  Barring S.Jme problem v i llages i n  very i nacc ssi blc areas most of the rema in i ng  problem vi l lage are expect d to be cov · 1 d by Marth , J 985 . 
( b) Water �upply i $  a S ta te  subject anc.J schemes for pro-.. idi ng dr i1 1 ing water in rural area i.lre formu l ,t ted anl.l implemented by the State undL't th1: Min imum Needs Programm in t he . tatc ec.: tor. The Centre however, supplc111ent the e ffor ts  of th Slate by pro, idmg grants  under the entra l ly sponsored <.:eel era te<.l Rural Water upply J 'r gramme (A .R . J'. ) Dur iog the S ixth Five Y �ar l' lan ,  lh · greed oul l  y, undl!r t he M io imu 1 1 1 Ne us Programme fQr t he ' talc of 01 h,·a v. as R .. 3400 lakhs.  Under the  A . R . P. ,  · n amou 1 1 L  of Rs . _550 l akh was made avai Jabl ' to  the  S t· le of Or is a as grant - i n-a 1<l c.Juri 1 1g t he pcliod 1 980-8 1 t o  1 983-84. A sum of  R . 450 J a khs was a l  O provided to the State as grant - in -a id under the new C ntra l J nc n 1 ive :cbemes ba ed on pcrformunce f r rura l WJ ICr suppJy �chcme . urt her gran t s  under the A.R.P and 1 he lnceotivc s<..hcme may be made avai la b le to the ta tc of Or issa d ur ing 1 984-85 after the a l loc, L ion for the current year for Sta tes/Un ion Tcrri lor ie  b decided . 

Chandil Dam 

8467 . SHRl  CHlNTAMAN l JENA : W ill the M iaiste:r of lRRluATlON be pl�a · sed to sta te : 
(a) whether it is a fac t  that a l l  the three State Governments  of  Bih�r, Ori'ssa and Wc:;t Bengal have in accordance with the tr ipartite agreement reguested Cen1raJ Govcrnmed't 'to bear the full cost or' f ooc;\ moderaisa.tio� Clµ.ndiJ Dam; 
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